
30659 Wrtttm ASADHA SO, 16*9 (SAKA) Written Answers 20860

the cultivators gel tibdr lands cuMr 
vttad by subtenants on share cropping 
fefcsls> These sub-tenants undertake 
cultivation with tbe help of jMir own 
plough animals or by hired labour with 
borrowed plough animals. Aa auch 
cultivation of lands la not affected.

(e) Takavi and other loan facilities 
exist for assisting needy cultivators for 
purchase of plough animals, subject to 
repaying capacity ot the borrower— 
cultivators.

(d) Government intend to introduce 
the crop loan system through the Co­
operative Credit Structure. The An* 
damans State Co-operative Bank Ltd., 
Port Blair has been recently establish­
ed and the scope for introducing the 
Crop Loan System in the Islands la 
oeing examined.

Mangtatajt-Mayaahahr Bead
5236. Shri M- Amersey:

Shri K. P. Singh Deo:
Will the Minister of Transport and 

Shipping be pleased to state:
(a) the tot?) cost of Mangluian- 

Mayashahr Road built for the transport 
of logs of Andaman timber industriea;

(b) whether the road is beinij used 
by public; and

(c) if not, the reasons for spending 
such a heavy amount thereon?

The Deputy Minister in the Ministry 
«f Transport and Shipping (Shri Bhakt 
Darshan) : (a) This road was sanction­
ed at an estimated cost of Rs 3.30 lakhs 
in August, 1958. both for exploiting 
forest produce and for providing com­
munication facilities to a large number 
ot settlers settled in these areas It 
was completed in 1962 at a cost of 
Rs. 3.73 lakhs.

(b) Yes. Sir
(c) Does not arise
Bridges and Culverts In Andamans

5237. Shri M. Amersey:
Shri-K- P. Singh Deo:

Will the Minister of Transport and 
Shipping be pleased to state:

(a) whether it is a fact that CJovern- 
tnent have deputed a Civil Engineer to
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the UJLA- for special training In 
making bridgea and culverts over the 
fresh water streama of Andamans; and

(b) if so, when he is coning back 
to take up the bridge construction work 
at Burma Nala, Nayashahr, Dlgllpur 
streams which are awaiting sonstruc- 
tion for over 7 years?

The Deputy Minister In the Ministry 
of Transport and Shipping (Shri Bhakt
Darshan): (a) No, Sir.

(b) Does not arise.
Shortage of Timber in Andamans 

Forest Department
5238. Shri K. P. Singh Deo:

Shri M- Amersey:
Will the Minister of Food and Agri­

culture be pleased to state:
(a) whether huge shortage in tho 

stock of timber in the Andamans 
Forest Depot has recently been detected,

(b) if so, whether an enquiry In tbe 
matter has been instituted; and

(c) the result of the enquiry and 
action taken thereon?

The Minister of State in the Ministry 
of Foodi Agriculture, Community Deve­
lopment and Co-operation (Shri AOWP- 
saheh Shinde): (a) No, Sir.

(b) and (c). Do not arise.

Andamans Forest Department--
5239. Shri K. P. Singh Deo:

Shri M Amersey:
Will the Minister of Food and Agri­

culture be pleased to state:
(a) whether it is a fact that tbe 

Andaman Forest Department has con­
tinuously been running at a heavy less;

(b) if so, the actual loss incurred m 
1964 65. 1965-66 and 1966-67; and

(c) whether Government propose to 
make any enquiry in this matter to fix 
responsibility for such losses?

The Minister ol State hi the Ministry 
of Food, Agriculture, Community Den- 
lopmeat and'Cooperation (Shri Aaa*- 
sahib Shinde): (a) No. Sir. the 
following amounts of royally aa 4hoH
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( b )  a n d  ( c ) .  D o  n o t  a r is e .

AOataeat from Central Seed Pna to 
Uttar Pradesh

SMI. Shrlmati Sushil* Rohatjti: 
flhri 8. ltt- Banerjee:
Shri 8arjoo Pandey:

Will the Minister of Transport and 
Shipping be pleased to state:

(a) the amount allotted out of the 
Central Road Fund for the years 1C66- 
67 and 1967-68 to Uttar Pradesh; and

(b) the schemes for which the funds 
has been utilised during 1936-67 aud 
proposed to be utilised during 1967 <68?

The Deputy Minister in the Ministry 
4t Transport and Shipping (Shri Bhakt 
Darshan): (a) A sum of Rs. 76.77 
lakh a was allotted during 1966-67. The 
provision in the budget for 1967-68 is 
Rs. 33.00 lakhs. This amount will be 
placed at the disposal of the State 
Government as soon as the budget is 
passed by the Parliament.

(b) The information is being collect­
ed and will be laid on the Tabic of 
the Sabha, when received.
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C r e d i t  a n d  T h r i f t  S o c i e t y  
S M S . S h r i  B h o g e n d r a  J h a : W i l l  * « »  

M i n i s t e r  o t  F o o d  a n d  A g r i c u l t u r e  b e  
p le a s e d  t o  s t a t e :

(a) whether the Publications Division 
Co-operative Credit and Thrift Sjcietv 
was liquidated in March, 1966;

(b) whether this Society owed R»
150,000 advanced by the Delhi Stat * 
Co-operative Bank and Rs. 100,000 
deposits by the employees and ottiei 
and

(c) it' so, the steps taken by Govern­
ment to bring the culprits to book anfl 
the results thereof?

The Minister of State tn the Ministry 
of Food, Agriculture, Community Deve­
lopment and Co-operation (8hrl M. S. 
Gnrupadaswamy) : (a) Yes, Sir.

(b) The Society owed Rs. 1.49,13840 
to the Delhi State Co-operative Bank 
and Rs. 1,06,737.00 to the depositors.

(c) A report against the persons 
alleged to be involved in the defal­
cation of funds has been lodged witJv 
the Police for criminal acticn again&t 
them. It is also contemplated to invoke 
civil liabilities against them for resto­
ration of the funds under Section S0-A 
of the Bombay Co-operative Societies, 
Act, 1952 as extended to the Union 
Territory of Delhi.

Wheat Procured in Punjab for 
Allocation to otter Stntes

SMS. Shri G. 8. DhSlton: Will tho 
Minister of Food and £•*fetttare be 
pleased to state:

(a) the total quantity of wheat 
procured since the 1st April, t m




